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(b) if so, whether it is a fact that the 
existing prater sharing agreement is going 
to expire on 31st May, this.year; 

(c) whether the Bangladesh Govern- 
„ment has sent notes and proposed meet' 
f"ings of the Indo-BangladesTi Joint Rivers 

Coirunission before the expiry of the present 
Memorandum of Understanding; and 

(d) if so,, what is Government's re- 
,action.  tihefreito? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRIMATI KRISHNA SAHI): (a) Yes, Sir. 

(b) to (d) They fado-Bangladesh 
Memorandum of Understanding of November, 
1985 inter (ilia provides, for shar-. - ing of the 
Ganga Waters at Farakka during the three dry 
seasons, i. e., 1st January to 31st May of the 
years 1986,, 1987 and 1988. The question of 
further sharing arrangements would arise only 
from   1st January,   1989   onwards. 

825. [Transferred to the 9th May 1988.] 

 

 


